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CENTRAL ADMINISTRATIVE TRIBUNAL
,  PRINCIPAL BENCH.

.  O.A.NO.2133/99

New Delhi, this- the 11th Day of September, 2000®

Hon'ble Mr,Justice V.Rajagopala Reddy, VC (J)
Hon'ble Mr. S.A.T. Rizvi, Member M)

In the matter of;

^  1« Sh.Gtilzdr Singh
Mam chand

working as Electrical .assistant
Loco Shed

Northern Rsilwciy
TuJjhlakabad

Dalkl.

2. Shri Cm :hand
S/o Shrl sirta Ram

Electrical
Id Co

Northern Railway
Tughlckabr.id
rew Delhi»

o 3. Shri Darshan Singh
S/o Shri Scint ram

Sleet, Assistant
NO r thern Ra i v; ay
Loco Sled

Ghazlefaid, U.P,

4, Shri Sekesh Ktunar
s/c Shri Leela Ram

Elect, Assistant
Nbrthem Pail way
Loco £h«3

Ghaziabad, tJ,P,

5 o Shri Pradeep Singh
S/o Shri Balwant Singh

Elect, Assistant
Northern Railway

.  . y IxDCo gied, Tughlakabad,
^  N&w Delhi.



7.

-55*.

V

8.

o

9.

10,

O

11.

Sl^l Torru* c. James
S/o James

Elect, Assistant
loco Shed, Tughlakabad
Northern Railway
New Delhi,

Shrl Paramjeet Singh
S/o Shrl Jamel slngh

Elect, Assistant
loco shed, Ghazlabad
lor them Railway
Ghazlabad,

Shrl yash Pal
S/o Sirl On Erakash

Elect, Assistant
Loco Shed

lOrthem Railway
Ghazlabad, U.P,

^ri Ajay Bhadur
S/o Shrl subedar slngh

Elect. Assistant
Loco Shed

lOrthern Railway
Tughlakabad, New Delhi,

^rl Sawam slngh
S/o sardar Gurnam slngh

Elect, Assistant
Loco Shed

Ibrthem Railway
Ghazlabad, u p

Shrl sompal slngh
S/o Shrl chhahal slngh

Elect, Assistant
Loco Shed

Northern Railway
Tughlakabad
N&w Delhi.
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12.

13.

14,

O

15.

16.

O
17.

18.

(By Adv,

Shri Murarllal
S^o Shri Hukairi Singh

Elect. Assistant

Loco Shed

Tughlakabad
Northern Railway
New Delhi.

Shri Surinder Kumar

S/o Shri Singh Ram
Elect, Assistant

Loco Shed

Northern Railway
Tughlakabad, New Delhi.

Mohd. S.Z.Ali Razvi
S/o r-Johd. sayed Hasmat Ali

Elect. Assistant
Loco Shed

Northern Railway
Ghaziabad.

shri aijender Mohan
S/o shri Devi Dayal
Electric Assistant

Loco Shed

Northern Railway
Ghaziabad,

aori Shyamia1
S/o Siri Bhagu Ram

Elect, Assistant
Loco Shed

Northern Railway
Gha ziabad.

shri Harish Kumar
S/o Shri Ganga Ram

Elect, Assistant
Northern Railway
Loco Sled
Delhi.

Shri Gurjinder Singh
S/o Shri Gurcharan Singh

Elect. Assistant
Loco Shed

Northern Railway
Ghaziabad,

Sh. S.K.Sawhney)

Versus

Union of India through
General Manager

..Applicants
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2.

^rtham sailwfiiy
®9''oda Hbuse

Del hl^

Officer■ rorl3iem Railway
Dm Office

Delhi,...(By Advocat.e: Sh. P.M.Ahla^tJ' • • oJ^espondent:

ORDER (ORAL)

By Hon ble Mr. Justice. V.Ra.iagopala Reddy. vc (J):-

The only grievance in this case as against the

prcmcticn cf alleged juniors to the applicants in the

post cf Sr. Electric Asstt.

the record that the applicants

have not made ^ parties to. th^|SScns who have already
been promoted in the year 1997-98. Unless these persons

are made parties, no relief can be granted to the

applicants in this OA as they are the necessary parties

and they are entitled to be heard.

3. circumstances, the OA, thGrofui-t;, fails on

ground of non-joinder of necessary parties. It is,

however, open to the applicarvts to file a fresh OA on the

same cause of action after wokl^K'-Lhe necessary parties.
No costs.

(SAT^vD
Vice Chairman (J)

/suni1/


